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BEFORE THE NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE, 
CHENNAI 

O.A. NO. 113 OF 2021(SZ) 

IN THE MATTER OF: 
TRIBUNAL ON ITS OWN MOTION SUO 
MOTU BASED ON THE NEWS ITEM 
PUBLISHED IN THE TIMES OF INDIA 
NEWSPAPER, CHENNAI EDITION, DATED 
27.04.2021 UNDER THE CAPTION 
"DUMPING OF GARBAGE IN 
THALAMBUR LAKE: LOCALS WRITE TO 
DISTRICT COLLECTOR" 

AND -
THE PRINCIPAL SECRETARY TO 
GOVERNMENT, PUBLIC WORKS 
DEPARTMENT & ORS 

... Respondents 1-10 

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 9 

I, S. Kannan, s/o K. Sethuraman, aged about 68 years, having my address at H-

14, Arihant Heirloom, Thazhambur Main Road, Thazhambur - 600 130, do 
hereby solemnly state as follows: 

1. I am the Authorized Signatory of Respondent No. 9. I am well aware of the 

facts of the case, and am competent to swear to the present Affidavit. 

2. The present Affidavit is being filed to highlight and summarize all the 

measures taken by the residents of Respondent no. 9 for protection of the 
Thazambur lake. 

j 
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A. BIRD'S EYE VIEW OF THE KEY MILESTONES ACHIEVED BY 

RESPONDENT NOS. 9 AND JO OVER THE PAST YEAR 

3. As a community, Respondent Nos. 9 and 10 have been very pro-active in 

crusading for the health and safety of their natural environment, focusing 

especially on the protection of the lake Thazambur. Mindful of the issue of 

lack of waste management infrastructure, Respondent Nos. 9 and 10 have 

themselves embarked on Wet and Solid Waste segregation since March 

2022. The efforts of the residents have yielded wonderful results in the last 

eight (8) Months. 

4. The key milestones achieved by Respondent Nos. 9 and 10 are 

enumerated hereinbelow: 

a. Over 1.6 tons of wet waste (Vegetable & Fruit) delivered to local fann 

for further use. 

b. Recycled over 0.75 Tons of recyclable waste such as plastic and 

cardboard. 

c. Recycled over 0.5 Tons of E-waste. 

d. Donated over 6 Truckloads of Clothes, Luggage, Toys etc. to Goonj. 

e. Planted 1000+ Palm trees around the Thazhambur Lake 

f. 100% of water is recycled in STP and 80% is used internally for 

Garden areas. 

g. Stopped issuance of plastic bags in the local stores. 

h. Restoration of Lake Thazambur to pristine condition and return of 
natural flora and fauna in its vicinity. 
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B. STEPS TAKEN BY RESPONDENT NOS. 9 AND 10 PURSUANT TO 

THIS HON'BLE TRIBUNAL'S ORDER OF 13.05.2022 

5. By the Order of 13.05.2022, this Hon'ble Tribunal was pleased to direct the 

DiStrict Collector to constitute a committee/ convene a meeting of the local 

auth0rities as also Respondent Nos. 9 and 1 O to work out a solution for 

garbage dumping in the area. The relevant portion of the Order of this 

Hon'ble Tribunal dated 20.12.2022 is being extracted hereinbelow: 

"S. In view of the increasing issues of solid waste management especially 
in periurban areas due to sudden explosion of households in erstwhile 
rural villages, time has come for the Town Planning Authorities, while 
granting approvals and building permits, they should also take care of 
the waste that is likely to be generated by the residents and provide 
appropriate solutions and impose necessary conditions. The DTCP 
should also file a report on what measures they have taken/proposed to 
address this emerging issue. The District Collector can also join hands 
with the local authorities and with the help of the waste generators, in 
this case apartment owners themselves, can identify an alternative site 
and streamline dumping of garbage by ensuring segregation at source 
for which Committee may be constituted with all stakeholders including 
the Apartment Welfare Associations and convene a meeting to find a 
solution to the problem. In this regard the District Collector, Pollution 
Control Board as well as applicant in IA No. 58/2022 are directed to 
give their appropriate suggestions and workable measures and be a role 
model for existing as well as forthcoming residential apartments on the 
outskirts of the Chennai Metropolitan and other corporation areas." 

( emphasis added) 

6. The efforts of Respondent Nos. 9 and IO in this regard, pursuant to this 

Hon'ble Tribunal's order of 13.05.2022 are detailed hereinbelow: 
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(I) Meeting with the Panchayat President on 11.06.2022 

7· Immediately after this Hon'ble Tribunal's order of 13.05.2022, Respondent 

Nos. 9 and 10 set up, and held a meeting with the Local Panchayat President, 

Sh. Munusami on 11.06.2022. Respondent Nos. 9 and 10 highlighted the 

difficulties faced by the residents of Thazhambur on account of the 

continued dumping and occasional burning of garbage around the 

Thazhambur Lake ("Lake"). Respondent Nos. 9 and 10 requested the 

President to use his good offices to impress upon the Block Development 

Officer ("BDO") and the revenue authorities, the need to allocate a different 

parcel of land to shift the dumpyard. Respondent Nos. 9 and 10 also 

emphasized that it would be necessary to do so before the onset of the 

monsoon, to avoid waste being washed into the Lake. The President assured 

Respondent Nos. 9 and 1 O that he was already working on shifting the 

dumpyard and that the same would be completed soon. Respondent Nos. 9 

and 10 also discussed the waste management measures being undertaken by 

the apartment complexes, in view of the Panchayat stopping collection of 

waste from the apartment complexes, owing to them being bulk generators 

of waste. The President was also briefed on the sewage water treatment 

processing. Copies of some photographs of the meeting with the President 

of the Thazhambur Village Panchayat are being annexed herewith as 

Annexure - 1. 

(II) Letter dated 14.06.2022 issued to the District Collector requesting 

for a meeting 

8. Immediately thereafter, Respondent Nos. 9 and 10, through their counsel, 

addressed a letter to the District Collector on 14.06.2022, with a copy to the 

Thazhambur Village Panchayat and the Tamil Nadu Pollutio~. · ,q rid 

~ tQj) 
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("TNPC " B ), requesting for a meeting of all concerned stakeholders to be 

convened as per this Hon'ble Tribunal's order of 13.05.2022. A copy of the 

letter dated 14.06.2022 is being annexed herewith as Annexure - 2· 

Respondent Nos. 9 and 10 did not receive any response to this letter, and no 

meeting was convened pursuant to the directions of this Hon'ble Tribunal. 

(III) Meeting with the local MLA, Sh. S.S. Balaji on 25.06.2022 

1 O. While awaiting a response from the District Collector, Respondent Nos. 9 

and 10 simultaneously reached out to the local Member of Legislative 

Assembly (MLA), Sh. S.S. Balaji, who was instrumental in bringing the 

issue of indiscriminate dumping in Thazhambur to the fore. 

11 . Respondent Nos. 9 and 1 O had first interacted with Sh. Balaji in March 2021, 

to seek his intervention in respect of the dumpyard near the Lake. Sh. Balaji 

was particularly concerned about the dumping ofbio medical waste near the 

Lake and immediately reached out to the media, to publicize this issue. This 

Hon'ble Tribunal was pleased to take cognizance of one such media report, 

published by the Times oflndia on 27.04.2021. 

12. Pursuant to this Hon'ble Tribunal's Order of 13.05.2022, Respondent Nos. 

9 and 10 once again reached out to Sh. Balaji, who promptly proposed a 

meeting and extended an invitation on 18.06.2022 to all the apartment 

complexes in the area. A copy of the invite issued by Sh. S.S. Balaji, along 

with translated copy is being annexed herewith as Annexure - 3. 

13. A detailed meeting thereafter held on was held on 25.06.2022. Apart from 

Respondent Nos. 9 and 10, representatives of approx. 9 housing complexes 

also participated in this meeting, where various concerns about the solid and 

liquid waste management in Thazhambur were discussed. S 

' * 
\ .A 
' ~:-1tA~il<o 

' ·'.'-- . ~ 
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generally of the view that the Thazhambur area should no longer be 

classified as a village, given the number of apartments and IT companies that 

have sprung up in the recent past. He recognized that the infrastmcture was 

woefully inadequate and stated that he had taken up this issue in the 

Legislative Assembly also. Apart from Waste Management, residents also 

briefly discussed about the plight of roads in Thazhambur, lift licenses, etc. 

Copies of photographs of the meeting with Sh. S.S. Balaji are being annexed 

herewith as Annexure-4. A copy of brief minutes of the aforesaid meeting 

is being annexed herewith as Annexure -5. 

14. Immediately after the above meeting, Sh. Balaji addressed a letter to the 

District Collector on 26.06.2022, summarizing the concerns of the local 

residents and requesting that a meeting of all the stakeholders be convened. 

Respondent Nos. 9 and 10 understand that Sh. Balaji did not receive any 

response to his letter. A copy of Sh. Balaji's letter dated 26.06.2022 is being 

annexed herewith as Annexure - 6. 

(IV) Shifting of the dump yard in July 2022 due to the successful 

intervention of the District Collector. 

15. On 30.06.2022, however, Respondent Nos. 9 and lO's counsel came to be 

marked on a letter dated 22.06.2022 addressed by the District Collector to 

the TNPCB, the BDO and the Thiruporur Town Panchayat, asking for a 

report of compliance with this Hon'ble Tribunal's order of 13.05.2022. A 

copy of the letter dated 22.06.2022 is being annexed herewith as Annexure 

-7. 
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16. Pursuant to the District Collector's intervention, the dumpyard was 

eventually shifted out of Survey Nos. 80/4, 80/5 and 80/6 in July 2022, and 

all dumping activities have hence ceased. 

(V) Renewed request for a meeting with the District Collector for 

exploring permanent solutions for waste management in 
Thazhambur 

17. As stated above, neither Respondent Nos. 9 and 10, nor the local MLA, Sh. 

S.S. Balaji received any response from the District Collector, to their letters 

requesting for a meeting of all stakeholders to be convened as per the 

directions of this Hon'ble Tribunal in its order dated 13.05.2022. 

18. In view of this Hon'ble Tribunal's order dated 17.10.2022, Respondent Nos. 

9 and 10 once again, through their counsel, addressed a letter to the District 

Collector on 15.11.2022, reiterating their request for a meeting of all 

concerned stakeholders to explore permanent solutions for waste 

management in Thazhambur. Respondent Nos. 9 and 10 requested the 

District Collector to extend invitations to (a) representatives of all the bulk 

waste generators in the area; (b) representatives of smaller households and 

establishments; (c) the local MLA, S. S.S. Balaji; (d) representatives of the 

Thazhambur Village Panchayat; and (e) representatives of the TNPCB and 

any other local authorities/ stakeholders whose presence may be required. A 

copy of Respondent Nos. 9 and 10' letter dated 15.11.2022 is being annexed 

herewith as Annexure - 8. 

19. On 22.11.2022, Respondent Nos. 9 and 10 received an invitation from the 

District Collector, for a meeting at 5 p.m. on 24.11.2022. A copy of the 
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invitation received from the District Collector's office, along with the typed 

translated copy is being annexed herewith as Annexure - 9. 

(VI) Meeting with the District Collector on 24.11.2022 

20- On 24.11 .2022, the aforesaid meeting was conducted at the District 

Collector's headquarters in Chengalpattu. The meeting was presided over by 

the District Collector and the Thazhambur Project Director. The BDO, 

Panchayat President, Ward Counsellors and representatives of large 

apartment complexes, including Respondent Nos. 9 and 10, DLF, Casa 

Grand, Jains etc., were also in attendance. Some of the key issues that were 

deliberated at the meeting are summarized below: 

a. The meeting opened with the Project Director offering a detailed 

presentation on solid waste management. 

b. Following the Project Director's presentation, the Collector took the dais 

and enquired about the shifting of the dumpyard. The Collector infonned 

the participants that a Micro Composting Plant was going to be set up at 

the new location, to process solid waste deposited at that site by the 

Thazhambur Panchayat. 

c. At this juncture, representatives of the condominiums such as 

Respondent Nos. 9 and 10 informed the collector that the waste 

generated by these apartment complexes were segregated at source and 

recycled. The reject waste was being disposed of through local 

contractors. Respondent Nos. 9 and IO represented that the primary issue 

being faced by them was the absence of incinerators in Thazhambur to 

safely burn reject waste. The Collector assured that he would do the 

needful. 
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d. Respondent Nos. 9 and IO explained the efforts undertaken by them to 

segregate and manage solid waste. The Collector appreciated 

Respondent Nos. 9 and 10' efforts and advised the Panchayat President 

to focus on implementing source segregation throughout the Panchayat 
area. 

e. As far as sewage was concerned, Respondent Nos. 9 and 10 represented 

that they had installed STPs to treat I 00% of the sewage generated by 

the apartment complexes. Of this, 80% was recycled and used to water 

gardens, etc. and the remaining treated water was being off-loaded in 

government approved areas. Respondent Nos. 9 and 10 also explained 

that the contractors carting out the remaining treated water were paid 

only upon producing receipts issued by the Chennai Metropolitan Water 

Supply and Sewerage Board ("CWSSB"). Respondent Nos. 9 and l 0 

also produced lab test reports of the treated water, showing that the water 

was within the TNPCB prescribed parameters. 

Copies of photographs of the meeting with the District Collector are being 
annexed herewith as Annexure - 10. 

C. VOLUNTARY MEASURES ADOPTED BY RESPONDENT NOS. 9 

AND 10 IN RESPECT OF WASTE MANAGEMENT 

21. Respondent Nos. 9 and 10 have spearheaded the development of a solid 

waste management system in the apartment complexes of Respondent No. 9 

and Respondent No. 10. The system works at grassroots level by 

incentivizing and educating all local residents to adopt eco-friendly waste 

disposal practice. 



10 

(I) Source segregation of solid waste 

22· The very first voluntary measure undertaken by Respondent Nos. 9 and I 0 

towards solid waste management was to implement source segregation of 

solid waste. Presently, the households have been instmcted to segregates 

waste at source into the following categories (a) organic plant waste, 

including fmit and vegetable waste; (b) recyclable waste, including 

cardboard boxes, plastic, glass, metal, etc. ; and (c) e-waste. 

(II) Segregation of organic kitchen waste and recycling by local 
l!Oultry farm 

23. Since 12.05.2021, the residents of Respondent No. 9 successfully 

implemented segregation of vegetable and fruit waste. The residents gather 

the organic kitchen waste, such as vegetable peels, etc. and deposit it in a 

designated bin kept near the community shop. A copy of the photograph of 

the bins designated for organic kitchen waste is being annexed herewith as 
Annexure - I 1. 

24. The segregated organic plant waste is being collected by Jacob & Klooster 

farm on a daily basis for its poultry fann, to be used as animal feed and 

manure. Jacob & Klooster fann has also issued a letter of appreciation, 

certifying that they collect vegetable and fruit cut waste from Respondent 

No. 9 on a daily basis from 12.05.2021, and have, on an average, collected 

approx. 200 kgs on a monthly basis, and 7 kgs on a daily basis since then. A 

copy of the certificate dated 14.11.2022 received from Jacob & Klooster 

Farm is being annexed herewith as Annexure - 12. 
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(III) Segregation of e-Wastc and collection by Attero Recycling Pvt. 
Ltd. 

25. On 27.03.2022 and thereafter on 10.07.2022, Respondent No. 9 partnered 

with Attero Recycling Pvt. Ltd., for e-waste segregation and disposal. A 

campaign was conducted by Attero on 27.03.2022, and approx. 225.6 kgs of 

e-waste was picked up from the Respondent No. 9 apartment complex. This 

waste has since been processed in an environment friendly manner. A copy 

of the appreciation letter received from Attero is being annexed herewith as 

Annexure - 13. Copies of the photographs of the E-waste drive conducted 

on 27.03.2022 are being annexed herewith as Annexure -14. 

26. Attero specializes in upcycling and recycling e-waste. The efforts 

undertaken by Attero are detailed in its website, available at this link: 

https://www.attero.in/endeavours/. Respondent Nos. 9 and 10' association 
with Attero is an ongoing one. 

27. On 05.06.2022, a separate bin has been installed in the Respondent No. 9 

apartment complex at the facility manager's office, for disposal of electric 

bulbs and other e-waste. Thee-waste collected will be cleared by thee-waste 

vendor periodically. Copies of photographs of the bin installed to collect e-

waste are being annexed herewith as Annexure -15. 

28. On 10.07.2022 yet another e-waste drive was conducted in partnership with 

Attero. Many residents utilized this opportunity to recycle their old Laptops, 

Printers, TVs, batteries etc. 

29. On 18.12.2022, a third e-waste collection drive was conducted in partnership 

with Attero. Copies of photographs from the collection drive are annexed 

herewith as Annexure 16. 
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(IV) Disposal of Recyclable waste {cardboard boxes, plastic etc.), with 

all revenue passed on to house-keeping staff as segregation 
incentive 

30. Since March, 2022, the households in Apartment No. 9 complex have been 

segregating waste at source. Recyclable waste including cardboard boxes, 

plastic, glass, metal, etc. is segregated and set aside, for collection by the 
waste management vendor. 

31 . The housekeeping staff visit each household twice a week to collect the 

recyclable waste. Since 22.09.2022, dry recyclable waste is being collected 

by the housekeeping staff from each apartment, on a daily basis. 

32. The collected recyclable waste is carted out by an independent contractor, 

Devaruban Agency. Devaruban Agency in tum further segregates it into 

various sub-categories- cardboard, paper, coloured paper/ cardboard, metal, 

plastic, etc. and hands over the segregated waste to a larger agency, in the 

business of recycling. The revenue earned from this larger agency is 

passed on as incentives to the housekeeping staff, over and above their 

salaries. Further, all non-recyclable wastes collected from the households is 

again carted out by the independent contractor Devaruban Agency and 

handed over to authorized waste collectors for further disposal. 

33. The Dry Waste segregation collection from door to door has proved more 

effective, and it helped the community to recycle 30-40% more waste 

compared to earlier methods, whereunder the residents would simply deposit 
all recyclable waste in a dry waste bin. 

(V) Treatment of 100% sewage through STP 
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34

- Presently, sewage water is being treated by Sewage Treatment Plants 

("STP") installed within the apartment complex. These STPs were 

constmcted by the builder, since there was (and still is) no drainage system 
in Thazhambur. 

35
. I 00% of the sewage is processed and treated by the STP and over 80% of 

the treated water is used internally to water the gardens, surrounding trees 

and plants, etc. The remaining treated water is handed over to local 

contractors MS Transport & S.K Transport, who are the only contractors 

who collect treated liquid waste from apartments in the area (close to 50). It 

is understood that the contractors take the treated water to government 
designated treatment plants. 

36. It is pertinent to state that Respondent Nos. 9 and IO insist on obtaining proof 

of the treated water being sent to government designated treatment plants. 

Only upon such receipt issued by the Chennai Metropolitan Water Supply 

and Sewerage Board ("CWSSB") being provided are these contractors paid. 

The residents of Respondent Nos. 9 and 10 have also brought up the issue of 

the water tankers being fitted with GPS monitors, with the local MLA. 

Copies of the recent receipts issued by CWSSB in the month of August 2022, 

September 2022 and October 2022 are being annexed herewith as Annexure 
-17. 

37. HKV Water Solutions, Chennai looks after the STP operations and 

maintenance. Every month, along with their Bill, HKV Water Solutions also 
submits a report on the quality of the treated water. 

38. Apart from this, treated water is tested in another lab once in every three 

months to cross check the report of HKV Water Solutions. Copies of some 

lab reports are being annexed herewith as Annexur~ 

~~11~.0*11 \\-:r, .a.-;; 
\ ~ 
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(VI) Formation of a core Green Team to drive source segregation 

39. In August 2021 Respondent No. 9 also constituted a "Core Green Team", 

whose objective is to drive the segregation of waste. The Core Green Team 

presently consists of 15 member residents of Respondent No. 9. In 

September 2021, Core Green Team visited nearby apartments (Casa 

Grande, Pavilion, etc.) to study the segregation of waste and best practices 

adopted by them, in a bid to further streamline the measures being 
implemented by Respondent Nos. 9 and I 0. 

(VII) Minimization of plastic consumption. 

40. Since 26.01.2022, Respondent Nos. 9 and 10 have stopped issuing plastic 

bags in the grocery store within the respective apartment complexes. Copies 

of the advisories dated 25.01.2022 issued in this regard are being annexed 
herewith as Annexure - 19. 

41. More recently, on 20.09.2022, two cloth bags were distributed to each 

apartment in Respondent No. 9 apartment complex, one for storing dry waste 

on a daily basis and another for day-to-day grocery shopping to avoid 

consumption of plastic bags. A copy of the advisory issued in this regard, 

and photographs of the bags (unveiled by the local MLA Sh. S.S. Balaji) are 
being annexed herewith as Annexure - 20. 

(VIII) Sign Boards & Communiques put up 

42. On 17.03.2022, Phase I ofthe Waste Segregation plan was implemented by 

the Coce Gceen Team in Respondent No. 9 apartma:.. · 

- ! 

··. <- ..:_ 
. ,,,, ·// 

.. ;:_ \~-~:{/ 
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communique was issued to the residents of Arihant Heirloom on the waste 

segregation measures to be adopted. 16 distinct bins with sign boards were 

provided to the residents to segregate and drop the Dry and Recyclable 

waste. A copy of the communication dated 17.03.2022 issued to the residents 

of Respondent No. 9 apartment complex is being annexed herewith as 

Anncxure - 21. Copies of some of the bins installed at the Respondent No. 

9 apartment complex are being annexed herewith as Annexure - 22. 

(IX) Partnership with Bisleri 

43. On 07.05.2022, Mr. Hafeez Khan and Ms. Justina from Bisleri held a 

detailed session with the residents, house maids, waste management vendor 

and staff of Respondent No. 9 apartment complex on waste segregation. The 

session covered the importance of recycling waste, elaborated on products 

made from recycled waste, and the best practices that can be adopted towards 

waste management. Copies of some photographs of the session conducted 

by Bisleri on 07.05.2022 are being annexed herewith as Annexure - 23. 

44. Thereafter, on 13.08.2022, another session was conducted by Ms. Justina, 

from Bisleri, focusing on (a) door to door waste collection, (b) what goes 

into dry waste; ( c) communicating with residents; ( d) dos and don 'ts in waste 

management. Copies of some photographs of the session conducted by 

Bisleri on 13.08.2022 are being annexed herewith as Annexure- 24. 

45. In fact, on 17.10.2022, the CEO of Bisleri, Mr. Angelo George visited 

Respondent No. 9 apartment complex, to understand the best practices 

adopted by the community on waste management. Mr. George was 

appreciative of the progress made by the community in a short span of time. 

He prnmfaed th,t Bisleri would, going fmwmcd, ,n •;~ 

~ f(*~0 •*1 
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support to improve the waste management processes and support the bund 

related works of the Thazhambur Lake. Copies of some photographs of the 

meeting with the CEO ofBisleri are being annexed herewith as Annexure -
25. 

(X) Donation to orphanages. 

46. On 03.04.2022 and thereafter on 16.10.2022, Respondent Nos. 9 and 10 

partnered with GOONJ, an NGO that undertakes disaster relief, 

humanitarian aid and community development across India. Close to three 

truck-loads of clothes, toys, luggage, etc. weighing over 700 kgs was 

donated by Respondent No. 9 apartment complex. Copies of some 

photographs of the collection drive held on 03.04.2022 are being annexed 

herewith as Annexure - 26. Copies of some photographs of the collection 

drive held on 16. l 0.2022 are being annexed herewith as Annexure - 27. A 

copy of the appreciation email from Goonj dated 14.11.2022 is being 
annexed herewith as Annexure - 28. 

(XI) Brainstorming with the local MLA 

47.As stated above, on 25.06.2022, Respondent Nos. 9 and 10 attended a 

meeting with the local M.L.A, Sh. S.S. Balaji. Representatives of about 9 

other housing complexes also participated in the meeting, where various 

concerns about the solid and liquid waste management in Thazhambur 

were discussed. The key takeaways from this meeting were communicated 

to District collector by the MLA. A copy of Sh. Balaji's letter to the District 

Collector dated 26.06.2022 has already been annexed hereinabove~ 

~ ;O~J 
\ ~ 
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(XJI) Awareness Campaign by TANGEDCO, Bureau of Energy 

Efficiency and Tamilnadu Science Forum 

48.0n 10.07.2022, TANGEDCO, the Bureau of Energy Efficiency and 

Tamilnadu Science Forum held an "Awareness campaign on Energy 

saving & Conservation at domestic household level" on the premises of 

Respondent No. 9. Copy of the poster for the said session is annexed 
herewith as Annexure - 29. 

D. OTHER VOLUNTARY INITIATIVES OF RESPONDENT NOS. 9 AND 
10 TOWARDS PROTECTING THE SURROUNDING 
ENVIRONMENT, AND WELFARE OF THE LOCAL RESIDENTS 

49. Partnership with "Care Earth Trust" to clean Thazhambur Lake bund 

and dig pits - On 20.03.2021, Respondent Nos. 9 and IO partnered with 

"Care Earth Trust", a local NGO, to clean the Thazhambur Lake bund and 

dig pits abutting the Lake. Close to 40 pits were dug and 100 saplings were 

planted by Care Earth Trust and the residents of Respondent Nos. 9 and 10 

to strengthen the Lake bund. Copies of some photographs of the efforts of 

Care Earth and the local residents are being annexed herewith as Annexure 
-30. 

50. 'Save Thalambur Lake' Poster Competition by Thalir-Leed - On 

20.06.2021, 'Save Thalambur Lake' poster competition was conducted by 

Thalir-Leed to bring awareness among the Thazhambur residents on 

importance of the lake to the community and protecting it from the waste 

being dumped next to Lake. This session was hosted by Respondent Nos. 9 

and 1 o and several residents from Thazhambur partip in the 

l~·\i-t j) \· .,.,, . ,'"<-
' : 1• Q'-.1 .. \~~•" 
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51. Tree Plantil_!g - Recently, on 31.10.2021, over thousand (1000) palm trees 

(the official tree of Tamil Nadu) have been planted by the residents of 

Respondent Nos. 9 and IO surrounding the Thazhambur Lake. This 

plantation drive was conducted in collaboration with the Thazhambur 

Village Panchayat President, Sh. Muniswamy, in an effort to protect the 

Thazhambur lake from soil erosion. Sh. Muniswamy presided over this 

event as the chief guest, and more than I 00 residents of Respondent Nos. 9 

and IO extended their participation. Copies of some photographs of the tree 

plantation event are being annexed herewith as Annexure - 31. 

52. Flood Relief Works - During the 2021 Chennai floods Respondent No. 9 

AW A contributed over 200 daily need provision packs to the flood affected 
families. 

53. Annual House Tax Collection Drive - Each year, the Respondent No. 9 

AW A invites the Panchayat staff to the apartment complex, to facilitate the 

collection of house tax from the local residents. In the last of such drives 

around INR 1,50,000 was collected on a single day. 

54. Children's Awareness Sessions - As part of local awareness building and 

to inculcate sensitivity to environmental needs in the future generation, Mr. 

Navaneethan a member of the Respondent No. 9 A WA conducted awareness 

sessions with children of the two A WAs. Thereafter, the children themselves 

took the mantle forward, and conducted door-to-door recycling campaign in 
the two AW As. 

E. TRANSFORMATION OF THE THAZAMBUR LAKE 

55. This Hon'ble Tribunal had, vide its Order dated 21.05.2021 taken 

cognizance of the issue of pollution around the Lake~Thazambur. T~

00 

"1 
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been indiscriminate pollution in and around the Thazhambur Lake for the 

past four (4) years due to the dumping and burning of garbage, including 

household waste, animal waste, dead carcass, industrial, bio-medical and 

other non-biodegradable wastes by private individuals as well as the 

Panchayat vehicles, leading to serious contamination of the fresh-water 

Lake. The problem was further acerbated by rampant and uncontrolled sand 

mining. Consequently, the even the flora and fauna around the lake had 
dwindled copiously. 

56. However, as stated above, Respondent Nos. 9 and IO ceaselessly worked in 

collaboration with neighboring societies, non-governmental organizations, 

as well as local authorities to clear out the dumpyard from the immediate 

vicinity of the lake and ensure no further waste/ sewage was cast into the 

lake. Finally, pursuant to the directions of this Hon'ble Tribunal and upon 

the intercession of the District Collector, the dumpyard was shifted out 

from the lake area around July 2022. No further waste has been dumped 
in the area. 

57. As a result of the dedicated efforts of Respondent Nos. 9 and 10 along with 

the support of the local authorities the lake has been restored to pristine 

condition. With the clearing away of toxic garbage, the vicinity of the lake 

is once again green and filled with plants and flowers. Several species of 

wildlife, including migratory birds have returned to nest in the vacant 

lands beside the lake. Copies of Photographs showing the status of the lake 

"before" and "after" clearing away of the dumpyard are annexed as 

Annexure - 32. Copies of photographs showing the returning flora and 
fauna are annexed as Annexure - 33. 
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F. ROLE OF GOVERNMENT AGENCIES 

58. The local authorities and government agencies have played an active role in 

the positive transfonnation of the lake Thazambur. Their contribution and 

support are being summarized hereinbelow: 

a. The Local Panchayat President collaborated with Respondent Nos. 

9 and IO to conduct a very successful I 000 trees plantation drive on 

31 . I 0.2021 as a measure against soil erosion; 

b. The Local Panchayat President conducted meeting dated 11.06.2022 

with Respondent Nos. 9 and 1 O to understand their grievances 

regarding dumping and burning of waste around the lake 

Thazambur, and undertook to take steps to remedy the same; 

c. The District Collector followed up with TNPCB, the BDO and the 

Thiruporur Town Panchayat, regarding compliance with this 

Hon'ble Tribunal's order of 13.05.2022 following which, the 
dumpyard around the lake was cleared; 

d. The District Collector is taking steps for the installation of a micro-

composting plant at the new dumpyard site to process solid waste 
deposited there by the Thazhambur Panchayat. 

G. CHALLENGES REMAINING AND FURTHER SUPPORT REQUIRED 

FROM THE LOCAL AUTHORITIES TO IMPROVE WASTE 
MANAGEMENT IN THE THAZHAMBUR AREA 

(I) Need for proper reject waste management. /(~0,.f~I~~~</~ 
~ :r . * 
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21 

59. Presently, there are no reject waste handlers available for collecting reject 

waste (like diapers, medical waste, etc.) in Thazhambur. No incinerators are 

available in the vicini ty ofThazhambur for safely burning reject waste. 

60. Presently, Deva Ruban Agencies is helping Respondent Nos. 9 and IO in 

di sposing reject waste. As per Deva Ruban Agencies, the reject waste so 

collected is handed over to licensed corporate reject waste handlers. 

However, better infrastmctural set up is required for disposal of reject waste. 

(II) Need for proper sewage lines. 

61. As stated above, presently there is no drainage system in Thazhambur. There 

are over 11 big communities in Thazhambur, including the AW A apartment 

complexes (Arihant Heirloom and Adroit District), Jains Spring Meadows, 

Sabari, Casa Grand Pavilion, Casa Grand Etan, Ramaneeyam, Vishranti 

Oasis, Janani Villas etc. Apart from this, there are numerous small 
communities and individual households. 

62. Since there is no drainage system, as stated above, the builders have 

constructed STPs in each apartment compound, which are being maintained 

by the respective Apartment Welfare Associations, such as Respondent Nos. 

9 and 10. However, there is a pressing need for a more sustainable and 

permanent infrastructure to be installed in the entire a~ proper se;~t,. F 
0 

treatment. , (::, ~ (:Q: 
',: ' 41'-Ji'o/2' Solemnly Affirmed at Chennai ) ~:;:::;,-

On this the 3rd day of January, 2022 ) 

And signed his name in my presence ) 

BEFORE ME 
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SS Balaji B.K., LL.M                                                                                      6381 387 317 

Member of Legislative Assembly -                                                 ssbalajimla@gmail.com 

Tiruporur Constituency  

Assembly Party Whip – Vishika                                                        www.ssbalajimla.com 

Member Legislative Assembly Public                                                          s.s.balaji f 

Institutions Committee                                                                               advct_s.s.balaji  

                                                                                                                     @VckBalaji 

 

© No: 1708, Chengalpattu Road, Thirupporur. Chengalpattu 603 110. 

18.06.2022 

 

To all respected Flats and gated community living People Welfare association's 

Federation. 

 

Greetings, 

It is announced that many associations and individuals are constantly raising their 

voices about the environmental issues in our area, and solid waste and liquid Waste 

Management. However, as a member of the Legislative Assembly, I would like to devote 

my full attention to this and find a solution. So, I want to talk to you personally about this. 

I request you to arrange this meeting on 25.06.2022. 

Thanks 

 

yours truly 

-Sd- 

S.S. Balaji B.E., LL.M 
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Date 25-06-2022
Location - Arihant Heirloom Clubhouse, Arihant Heirloom apartments, Thalambur

Today's interaction with MLA Shri. SS Balaji was very useful.

Representatives from associations of

Arihant Heirloom
ADROIT District S
Casa Grand Pavilion Ritz
Casa Grand Elan
Vishram Oasis
DLF Garden City (1)
DLF Garden City (2)

attended the meeting. The discussions was very interactive. Thanks to all the association
representatives for participating in the meeting.

The discussion was mostly focused on Environmental Issues and Solid/Liquid Waste
Management and was very interactive. All communities discussed the issues faced by them
directly with the MLA, which he has taken note of.

We sincerely hope that such interactions will build tighter interaction with the administration and
help us raise our concerns and get things done.

We look forward to hosting such interactions with administration representatives in the future for
common benefits.
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From:                                                                                   To: 

P. Poomagal devi,       1. The President, 

Local Development Officer (G.O)     Thazhambur Village. 

Thiruporur.         

2. Tamil Nadu Pollution 

Control Board, 

No. 76, Anna Salai, 

Guindy, Chennai -32.  

 

3. Arihant Heirloom Flat 

Owners Association, 

Thazhambur. 

 

Na. Ka.  No. 3311/2019/Aa2   dated        .11.2022 

 

                                       Subject-   National Green Tribunal - Chengalpattu District 

Tiruporur Panchayat Union - Thazhambur 

Panchayat – National Green Tribunal Petition No. 

0.A.133/2021 and 113/2021 – in respect of Order 

issued on 17.10.2022 - regarding taking of action. 

       View -  

1. National Green Tribunal Case No. 0.A.133/2021 

and 113/2021 

  

2. The reply statement submitted by Regional 

Development Officer (G.O), Tiruporur on 

23.07.2022.  

 

3. National Green Tribunal Case No. 0.A.133/2021 

and order dated 17.10.2021 of 113/2021.  

 

4. District Collector's Na. Ka. No.12965/ 2021/L1, 

dated          18.11.2022. 

 

Case No. O.A.133/2021 and 113/2021 has been filed in the National Green Tribunal 

against dumping of garbages in Survey No. 80/4 of Thazhambur Panchayat, Tiruporur 

Panchayat Union Chengalpattu District, and for effective implementation of solid waste 
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management plan in Thazhambur Panchayat. (Suo Motu Based on the News item Published 

in The Times of India Newspaper, Chennai Edition Dated 27.04.2021). 

In this regard, in the order of the National Green Tribunal on 17.10.2022 (paragraph 

no. 7) seen in view 3, it was informed that the District Collector did not hold a meeting with 

the Resident’s Welfare Association and the panchayat administration, and the District 

Collector was told to prepare and submit an appropriate action plan in this regard and the case 

was adjourned to 28.11.2022. 

Therefore, regarding the above case, it is requested that the District Collector will 

conduct a meeting with the Residents' Welfare Association and the Panchayat Administration 

and the same will be held at The District Collector's office, Chengalpattu District on 

24.11.2022 at 5.00 pm. Kindly attend the meeting without fail. 

 

                     -Sd- 

District Development Officer (G.O)    

Tiruporur 

 

Copy - Ms. Ashwini Vaidyalingam, Advocate, No.1. Jagadambal Colony 2nd Street, 

Royappettah, Chennai-14 
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14/11/2022 

To 

Arihant Heirloom Apartment 

Thalambur 

Chennai – 600130 

Sub: Appreciation letter for vegetable and fruit cut waste collection from your apartment 

Dear Society members, 

We are pleased to inform you that we are collecting vegetable and fruit cut waste from your 
apartment from 12th May 2021 to date on a daily basis to feed our poultry in the farm. We have 
collected about 200/7  kgs average on a monthly/ daily basis. 

We appreciate the society and residents for the support 

Regards 

Shammy Jacob 

Jacob and Klooster Farms 

1/300 MK Stalin Road, 

Thalambur  

Chennai 600130 
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ATTER@ RE
CY CLING

Subt Appreciation letter for E-waste collection from society

Dear society members,

we are pleased to inform you that we have successfully conducted e-waste co,ection drive onMarch 27,2022, at Arihant Heirloom Apartment.
Attero Recycling has picked 22
be", p.o.e,,ei';,;:;*t;:Jf,t:t,iffin:::m theapartment' Arrthe materiars have

We thank and appreciate all the society members who participated in the program.

This was our first collection drive at your society, hope to conduct many more in future.

REGD' OFF.:2, C/o SARASWATI PRESS GREEN PARK, DEHRADUN, UTTRAKHAND-248001 Toll-Free: 1800102 9aa2 w:www.attero.in

ctN u2893,t UR2008PTC032573

To,

Arihant Heirloom Aparment,

Thalambur Chennai-600130

Thanks & Regards

Attero Recycling pW. Ltd

ANNEXURE 13

73



ANNEXURE 14

74



75



ANNEXURE 15 76



77



ANNEXURE 16
78



79



80



81



Annexure 17 82



83



84



85



86



87



ANNEXURE 18

88



89



 Date: 25-01-2022 
Dear Residents, 

This is to inform you all that effective 26th January 2022, grocery shop (Bismi Mart) within our 
apartment will not issue or deliver carryout plastic bags. 

This is part of Arihant’s Green Initiative and the main intention is to encourage residents to bring their 

own bags to shop. It was our observation over time, many residents do not carry own bags even for 
the shop which is within our apartment building. Another observation is that shopkeeper when they 

make door delivery of grocery, deliver it in plastic bags. 

Shopkeeper would continue to offer alternate bags like cotton bags of different sizes of minimum 

value if residents still wanted to purchase one from the shop. 

Please make sure to always bring a cotton or reusable bag when shopping. Let us motivate ourselves 

in the journey to mitigate plastic pollution. 

Arihant is taking this eco-friendly responsibility to the next level and taking this small initiative in its 
long journey to promote sustainability 

We are hopeful for complete support from all the residents. 

Regards, 

Green Team 

AHFOA 

ANNEXURE 19
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16-Sep-22,

 Thalambur, Chennai 

Dry waste collection on daily basis starting from 22nd September 2022 

Dear Residents, 

As a community we have embarked the Waste Segregation in March 2022 and yielded 

wonderful results in last 6 Months 

▪ Recycled 0.75 Tons of Plastic

▪ Recycled 0.5 Tons of E-waste

▪ Donated 3 Truckloads of Clothes, Luggage, Toys etc to Goonj (Non-Profit Org)

▪ Planted 1000+ Palm trees around the Thalambur Lake

▪ Stopped issuing plastic bags in Store

To make the Dry Waste segregation even more effective we are planning to have the Dry Waste 

(Plastics and Card boards) collected by House Keeping Staff on a daily basis from every 

apartment starting from September 2022.  

Door to Door Dry Waste collection drive starting 22nd September 2022 

Our house keeping staff will collect Dry Waste from door to door starting 22nd Sep 2022 

What goes into Dry waste collection 

1. Hard plastics (bottles, food container – Swiggy, Zomato etc, other hard plastics)

2. Soft plastics (milk packet, oil packet and other flexible plastics)

3. Cardboard boxes (boxes from Amazon, Flipkart etc)

4. Small Glass/Metal objects if any

Residents are requested to support the dry waste collection initiative by adopting these        

Do’s and Don’t 

Do’s 

1. Plastics must be cleaned before handing over

ANNEXURE 20
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2. No food residue, leftovers should be in the items 

3. Milk, Oil packets should be fully drained  

4. Any broken/sharp objects should be wrapped in paper safely to avoid injuries 

5. When in doubt ask for clarification, Arihant Green team will be happy to address 

6. Dry waste bins will be available for large Cardboard boxes 

7. Recycle it all no matter how small 

Don’t  

1. Do not throw any items that can be recycled into our regular dustbin 

2. Do not give items with leftovers in it 

 

Dry waste bins are still accessible to residents to drop items behind ground floor stairs window. 

Please ensure only recyclable items listed above are dropped into it. 

 

House Keeping staff are trained by Justina & team from Bisleri on this initiative. To motivate 

and make this initiative successful, the Executive Committee has decided to distribute the Dry 

waste recycling proceeds to the House Keeping Staff. 

As part of this initiative 2 cloth bags will be distributed to each apartment; one can be used for 

storing the dry waste on daily basis and the other is for day to day to grocery shopping and 

avoid consuming more plastic bags.  

We kindly request all the residents to cooperate and make this initiative successful. We are 

looking for more Volunteers; kindly write to arihantheirloom.office@gmail.com 

                                              An Initiative by AHFOA Green Team  
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வீட்டுக்கு வீடு மறுசுழற்ச்சிக் கழிவுகளை சசகரித்தல் சசப்டம்பர் மரதத்தில் துவங்குகிறது 

நமது வீட்டு பரரமரிப்பு உதவியரைர்கள் தங்கைது வீட்டிலிருந்சத மறுசுழற்ச்சிக் கழிவுகளை 

வரும் சசப்டம்பர் மரதம் முதல் எடுத்துச் சசல்ல ஏற்பரடு சசய்யப்பட்டிருக்கின்றது.  

தரங்கள் கீழ்க்கண்டவற்ளற பின்பற்றுமரறு சகட்டுக் சகரள்கிசறரம். 

 

மறுசுழற்சிக் கழிவுகள் யரளவ? 

1. திடமரன ப்ைரஸ்டிக் சபரருள்கள் (பரட்டில்கள், உணவு சகரள்கலன்கள், 

முதலியளவ). 

2. மிருதுவரன ப்ைரஸ்டிக் சபரருள்கள் (பரல் மற்றும் ப்ைரஸ்டிக் கவர்கள் 

சபரன்றளவ). 

3. அட்ளடப் சபட்டிகள்  

4. சிறிய கண்ணரடிப் சபரருட்கள், உசலரகப் சபரருட்கள் முதலியளவ. 

 

களடபிடிக்க சவண்டியளவ: 

1. ப்ைரஸ்டிக் சபரருட்களை நன்றரக சுத்தம் சசய்துவிட்சட குப்ளபயில் 

சபரடசவண்டும். 

2. அவற்றில் உணவுப் சபரருட்கசைர மிச்சமரன உணசவர இருக்கக் கூடரது. 

3. பரல் மற்றும் எண்ளண கவர்கள் சுத்தமரக்கப்பட்ட பின்சப கழிவுப் ளபயில் சபரட 

சவண்டும். 
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4. கண்ணரடி மற்றும் உளடந்த சபரருட்களை நன்றரக கரகிதத்தில் சுற்றிய பின்சப 

கழிவுப் ளபயில் சபரட சவண்டும். 

5. சமலும் விவரங்கள் சதளவப்பட்டரல் அரிஹந்த் பசுளம குழுளவ அணுகவும். 

6. சபரிய அைவிலரன அட்ளடப் சபட்டிகளை கீசழ ளவக்கப்பட்டிருக்கும் மறுசுழற்சி 

சதரட்டியில் சபரடவும். 

7. எவ்வைவு சிறிய சபரருைரனரலும் அவற்ளற மறுசுழற்சி சசய்ய முற்படுங்கள். 

சசய்யத் தகரதளவ: 

1. மறுசுழற்சிசசய்யத் தகுந்த சபரருட்களை தயவு சசய்து இதர கழிவுப் 

சபரருட்களுடன் கலக்கரதீர்கள்.  

2. அவற்ளற சரதரரண கழிவுத் சதரட்டிகைில் சபரடரதீர்கள். 

3. ஈரமரன மற்றும் இதர கழிவுகளை மறுசுழற்சிக் கழிவு சதரட்டியிசலர குப்ளபப் 

ளபயிசலர சபரட சவண்டரம். 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

ह िंदी सिंस्करण 

22 सितंबर 2022 िे डोर टू डोर िूखा कचरा िंग्रहण असियान शुरू 

हमारा हाउि कीस ंग स्टाफ 22 सितंबर 2022 िे घर-घर जाकर िूखा कचरा इकट्ठा करेगा 
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िूखा कचरा िंग्रह में क्या जाता है 

1. हाडड प्लास्टस्टक (बोतलें, खाद्य कंटेनर - स्टिगी, जोमैटो आसि, अन्य हाडड प्लास्टस्टक) 

2. शीतल प्लास्टस्टक (िूध  ैकेट, तेल  ैकेट और अन्य लचीले प्लास्टस्टक) 

3. काडडबोडड बॉक्स (अमेजन, स्टि काटड आसि िे बॉक्स) 

4. छोटे कांच/धातु की वसु्तएं यसि कोई हो ं

 

सनवासियो ंिे अनुरोध है सक वे क्या करें  और क्या न करें  को अ नाकर िूखा कचरा िंग्रहण 

 हल का िमर्डन करें  

 

करने योग्य 

1. प्लास्टस्टक को ि  ंने िे  हले िाफ सकया जाना चासहए 

2. कोई खाद्य अवशेष, बचा हुआ वसु्तओ ंमें नही ंहोना चासहए 

3. िूध, तेल के  ैकेट को  ूरी तरह िे िूखा लेना चासहए 

4. चोटो ंिे बचने के सलए सकिी िी टूटी/नुकीली वसु्तओ ंको कागज में िुरसित रू  िे ल ेटा 

जाना चासहए 

5. जब िंिेह में स्पष्टीकरण मांगे, तो अररहंत ग्रीन टीम को िंबोसधत करने में खुशी होगी 

6. बडे गते्त के बके्स के सलए िूखा कचरा सडबे्ब उ लब्ध होगें 

7. यह िब रीिायकल करें  चाहे वह सकतना िी छोटा क्यो ंन हो 

 

मत 

1. ऐिी कोई िी वसु्त न फें के सजिे हमारे सनयसमत कूडेिान में  ुननडवीनीकरण सकया जा िके 

2. इिमें बचा हुआ िामान न िें  

 

िूखे कचरे के सडबे्ब अिी िी सनवासियो ंके सलए िूतल की िीस़ियो ंकी स्टखडकी के  ीछे 

वसु्तओ ंको सगराने के सलए िुलि हैं। 

कृ या िुसनसित करें  सक ऊ र िूचीबद्ध केवल  ुन: प्रयोज्य वसु्तओ ंको ही इिमें सगराया गया 

है। 

 

ప్రతి ఇంటి నండి పొడి చెత్తన హౌస్ కీపంగ్ సిబ్బ ంది ద్వా ర సేకరంచు ప్రప్ియ, 22nd 
సెప్టంబ్రు మొదలు నండి అమలు చేయబ్డుతంది 
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ఏ విదమైన చెత్త సేకరంచ బ్డుతంది? 

1. గట్ట ిప్ల స్ట ి ి్  (సీసాలు, ఆహార కంటైనర్లస్ట మరియు తరచుగా ఉపయోగంచే ిి గ్గ ీజొమోటో 
కంటైనర్లస్ట) 

2. మృదువైన ప్ల స్ట ి ి్  (ాల ాా కెట్, నూనె ాా కెట్ మరియు ప్ల స్ట ి ి్  వస్తువులు) 

3. కార్డ ్బోర్డ ్(అమెజాన్, ప్ల స్ట ప్లకార్డ ిమరియు ఇతర డెలివరీ ాా కేజీ) 

4. చినన  గాజు మరియు మెటల్ వస్తువులు 
 

నివాసితులు ఈ ప్ింద తెలురబ్డిన విధంగా, చేయవలసినవి మరయు చేయకూడనివి 
పాటించడం ద్వా రా పొడి చెత్త సేకరణకు మదదతు ఇవాా లని అభ్య ర థన 

 

చేయవలసినవి 

1. ప్ల స్ట ి ి్ ప్ల వస్తువులను అపప గంచే మందు శుభ్రం చేయాలి 

2. ఆహార అవశేషాలు లేకండ చూడండి 

3. ాలు, ఆయిల్ ాా కెట్లస్ట పూరిుగా శురంచేి ఆరబెట్ట ిఇవి వలెను 

4. ఏదైనా విరిగన/పదునైన వస్తువులను స్తరక్షితంగా కాగతంలో చుట్ట ిఇవి వలెను (గాయాలను 
నివారించడానికి ) 

5. సందేహం లో వునన పుడు వివరణ కోసం, అరిహంత్ భ్గ్గన్ టీమ్ ను సంభ్పదంచండి 

6. పెద్ద కార్డప్్లబోర్డ ్పెట్టలి కోసం డ్రై వేస్ట ిడబ్బా లు అందుబ్బట్లలో ఉంటాయి (భ్రండ్ ప్ల స్ట ర్డ మెటస్ట 
కిట్టకీ వెనుక డ్రై వేస్ట ిడబ్బా లు ఉనాన యి) 

7. ఎంత చినన దైనా అనిన ంట్టనీ రీసైకిల్ చేయండి 

 

చేయకూడనివి 

1. రీసైకిల్ చేయగల ఏ వస్తువులను సాధారణ డస్టపి్లబిన్ప్లలో వేయవదుద 

2. ఆహార అవశేషాలు వునన వస్తువులను ఇవి వదుద 

 

ద్యచేి పైన పేరొ్క నన  రీసైకిల్ చేయద్గన వస్తువులు మాభ్తమే డ్రై వేస్ట ిడబ్బా  లో వేయండి 
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Dear Residents, 

AHFOA would like to inform our residents about this significant update taken as part of Go Green 

Initiative on segregation of solid waste.  

This initiative of solid waste segregation will be implemented in a phased manner. This is much 

needed and there is no better time to implement than now. For over two years, AFHOA has had 

a series of discussions with various vendors, NGOs, nearby farms and studied other apartments 

solid waste segregation for the feasibility and arrived at this suitable method for phased 

implementation in our apartment. 

Current method – Residents are packing and dropping their collected waste (All waste included) 

without segregation in the waste bin on the ground floor of each of the block. 

Upcoming Method (Phase I):  

Segregation of waste into two steps 

Step 1 – Residents should segregate the dry waste/recycle waste at source(home) and will be 

dropping in separate bin kept in each block. (Refer below Picture) 

Dry Waste/ Recycle Waste 

• Paper and cardboard - Cereal boxes, Office paper, Egg cartons, Envelopes, Magazines,

Newspapers, Packing Paper, Phonebooks, Wrapping paper, Shredded Paper

• Plastic Containers - Bottles (leave caps on), Containers, Clamshell containers, Cups,

Glass, Bottles, Jars, Cartons, Milk cartons and juice boxes

• Metal - Aluminium, tin and steel/bi-metal cans, Aluminium foil, Aerosol cans empty and

without pressure, Scrap metal

• 16 Bins has been provided (1 per block) to handle the Dry waste. A sign board has been

placed on top of these bins
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Step 2 – (Same as current method) Residents are requested to pack organic (wet) waste & 

other wastes and drop it at regular bin kept in each block. 

Organic Waste (wet waste) 

• Bio-Degradable or Perishable: Which includes vegetable waste, animal waste, food 
leftovers and remnants 

Other Waste (Reject waste) 

• Sanitary Napkins, Diapers, Soiled Paper, and Condoms etc 

Note: 

• Residents who wish to continue to segregate vegetable and fruit waste can continue to do 

so and drop it in the collection bin kept near west side of community shop (Near A-block). 

• Separate arrangements have been made to collect e-waste once in a month with the 

support of Attero India.  

- Attero’s vehicle will come on a designated day of the month to our apartment for the 

complete day to collect the e-waste (Refer below picture for the list of electric and 

electronic components and take rate / component or Kg) 

- Residents can approach the vendor representative to collect the material from 

respective house if the item to be offered is heavy and resident cannot manage it on 

their own. 

- If the item to be offered are limited and is hand carriable, residents are requested to 

deliver it at the vehicle. 
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Other important points: 

➢ Resident awareness sessions on waste management and segregation will be conducted 

in the near future. 

➢ We request the residents to train the house maids/servants to ensure that the Dry waste 

is dropped only in the bin designated for that. 

➢ The Dry waste will be recycled by the Waste Management Vendor and the raised funds 

will be used for green initiatives. 

We would like to request residents who wish to volunteer for this green initiative to get in touch 

with Arihant’s Green team by leaving your contact at the AHFOA office. 

Upcoming Initiatives for Volunteering 

➢ Engaging children and educating about the importance of solid waste segregation. 

➢ Door-to-door campaign for creating awareness about waste segregation. 

➢ Monitoring the implementation and effectiveness of the on-going initiatives.  

We welcome your suggestions and ideas to improve the implementation process and request 

your fullest support to us in these green initiatives. 

We request all the residents to take this initiative of environmental importance seriously and 

support us in this endeavor sincerely. We welcome you to be a part of the Green Team. 

 

Thank You 

Sincerely, 

Arihant’s Green Team 

AHFOA 
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Anbu Vahini <navahini@gmail.com>

Vote of thanks for the collection camp on 16.10.2022 - Reg
1 message

Noordeen H <noordeen@goonj.org> Mon, Nov 14, 2022 at 1:12 PM
To: navahini@gmail.com

 Dear Society members of Arihant Heirloom Apartment,

Hope my email finds you well..
A big thank you for associating with Goonj by organising & making a successful collection drive in the Arihant Heirloom
Apartment, Thalambur Road, Chennai on the date 16.10.2022. Not considering the pandemic a deterrent, you came out of the
safety net of your homes, with all health/safety measures in place, and made the collection camps possible. The materials received
was about 700 Kgs.
Goonj conveys its deepest gratitude to you for making extraordinary efforts and choosing to stand with the people of this country in
these trying times. 
We hope to work with you more, throughout the year. So, be ready to hear from us often :)

Also, sharing our latest ground reports in the attachment that you may share with the contributors.


Have a look at our latest ground report in the attachment, Here - Dignity diaries
Best Regards,
Noor Deen H
9551044786

Team GOONJ..
t:- 011-41401216(Head Office)
t:- 044-49533991/9354937428(Chennai)
Reach us at: Facebook | Website | Address 
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http://goonj.org/
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BEFORE SHIFTING OF DUMPYARD 

AFTER SHIFTING OF DUMPYARD 
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BEFORE SHIFTING OF DUMPYARD 

 

 

AFTER SHIFTING OF DUMPYARD  
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BEFORE SHIFTING OF DUMPYARD

 
 

AFTER SHIFTING OF DUMPYARD 
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RETURN OF FLORA AND FAUNA 
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